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~ FOR RESPONDENTS(S) Adv.: Mr. N. D. Bandyopadhyay
Notes of The Registry Order of The Tribunal

1

Heard 1d. counsel for both sides.

Ld. counsel for the alleged contemnors submits that the

orders of the Tribunal has been complied with and produced . }

a compliance report to that effect.

Accordingly, contempt proceedings are dropped. Notices

issued, if any, are discharged.

It goes without saying that the applicant/petitioner is at

liberty to agitate afresh, if further aggrieved.

Compliance report is taken on record.

. . i
(DR. NANDITA CHIATTERJEE) ( BIDISHA BANERJEE)
MEMBER(A) , MEMBER (J)
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